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Shri Ramanathan Chettiar: May I
know whether the proposed Com-
mittee’s enquiry will cover not only
the cash crops but also other food
crops?

Shri S. K. Patil: I am talking of
the whole crops, the entire agricul-
ture. The Committee becomes neces-
sary not because of the food crops
alone but also the cash «crops, the
entire  acrrage under cultivation
whirh is of the quantum of some-
where about 350 million acres in this
country.
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Shri Basappa: Sir, studies regard-

ing rice have shown that 71 to 77 per
cent of the price has gone to the
producer. May I know wheter such

studies will be extended to other
foodgrains also?
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Shri S. K. Patil: That is the pur-
pose of this Advisory Committee that
we propose lo cstablish,

Shri Kalika Singh: The Foodgrains
Enquiry Committec headed by Shri
Asoka Mehta suggested the formation
of a Price Stabilisation Board. Is this
proposed Committee something like
that Price Stabilisation Board or is it
something different from that?

Shri S, K. Patil: Much water has
flowed in Jumna after that report
was made. Today we are considering
other things, just the opposite things.

Shri Kasliwal: The hon. Minister
spoke about fixing of prices. May 1
know whether the prices that will be
fixed will be the minimuin prices or
whether  they  will be the ceiling
prices? 1 want to know the kind of
prices that will be fixed.

Shri §. K. Patil: I just stated that
it was the other way. 1 never said
that we want to fix the prices. The
question was about the committee for
fixation of prices. 1 said that the
Committee was intended not merely
for fixation of prices but determining
the entire pattern of agriculture in
which the fixation of prices was only
one element.

faweit & Jeqraw ¥ fog ww mfew
e zafew

*ouuy. oY e i v fewrd
Wie fegw o o frmae, teko ®
waTifea qeT qEET 2vey ¥ IATF
FEAY # 7 v ® g w6 fr agrh
8 ¥ qyew wEt # faoe dar e
# foag w9 of|m o @ oo
X & e ¥ at ¥, fow o fee
farar o 77 91, Wy fewg fear mm
Tq I IT ET A W aE R 7

feverré e fargey Fuwelt (0 greh ) -
Frwfen w2l a9r ¥y G T Y-



11759 Oral Answers

ge smfaqa #x wqrfo w7 & fod
qfrm  gwadfr gFreEr ¥ e
T & | T FEEE FIAAH] A -
T &Y WY 1 e T e §
fgfra oo & w7 a7 30-30 fael)-
Tz ¥ Q1 4% wqrfua f6g @ 4 | fewmae
W AHA gy, fRAEE ¥ 0F A1
o &1 Eqf9a FC T & @ i |
AT AA N TTFCE SN

I shall read it in English also,

Provision has been made in the
Third Plan for installation of small
hydro-clectric sets in certain States
and Union Territories. The schemes
are under investigation. Up to the
end of the Second Plan, two sets of
20 KW each were installed in Jammu
and Kashmir. One set of 15 KW is
also being installed by the Himachal
Pradesh Administration besides the
one already working at Chhaila,
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Shri Raghunath Singh: May I know
what was the target in the Second
Five Year Plan? May I also know
why only four instruments have
been installed in the whole period of
the Second Five Year Plan, and whe-
ther this scheme has been conomical
and sucecessful  in  the State of
Kashmir?

Shri Hathi: No targets were fixed
in the beginning of the Second Five
Year Plan. A Division for investi-
gation was only set up in 1869. Two
sets have been installed in Jammu
and Kashmir. One has been instal-
led in Himachal Pradesh and another
one is heing installed. But no targets
as such were fixed in the beginning
of the Second Five Year Plan. We
started only in the year 19858

Shri Raghunath Singh: I want to
know whether it has been economical
and suceessful or not,
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Pandit D. N. Tiwari: The hon.
Depuiy Minister has named certain
State: to which references have been
made and which have sent in  their

schemes. May I know why other
States like Bihar have been left out?
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Shri D. C, Sharma: May 1 know
if the needs of these States, especial-
ly in the hilly areas, have been
assessed; if so, what is the total
kilowatts  of eleetricity  required
there and how far will those will be
satisfled by these small turbine
generators?

Shri Hathi: Really, it is not the
needs of the hilly States alone. We
ure locating the wvarious site; where
such sets could be installed, Investi-
gations arc going ahead. We are
providing Rs. 1.6 crorcs. These will
be small sets ranging from 20 kw to
40 kw for different States. For
example, in Himachal Pradesh it may
be 13 or 14 sets. In Jammu and
Kashmir it may be 30 sets.
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1 shall read it in English also.

ta) Yes, Sir. All the displaced
persons have been either rehabilitated
or paid compensation, with the
exception of those who had subse-
quently changed their previous option
for a new place.





